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ST, afE IS g, T ok TS, FAET AT TR ATG9AF THA, e GIT AARIAT H7 TR AT
FEHTT FT THRaT 2

3<% srfarfare i ey i (1) T ST-AT (I7) F agd T Ity g oA waw w6 off swaer
Sfaw grm

= ATAGAAT F AT A ATAT I/ F TFA TF A7 FSawor Iuersy § TAT THgF A FIT qeH
ITFARTEY o 36 g | fAdreror 3o ST aend 21

ATLAT

AT T & gal o # Ay o s, “snfRerm siv sty =7 § 79 a2 W9 F gat A9 3K

e Rt F st e - s (44 I @) & Ffi= 72 =g gdta @ a1 e *

Tga At - ardr (R T ) = gt O - s (353 B @) F = g o areae & fRatr
QAT & AT A7 foA1 ST & ATERrger it S et Jf# v St e (@ews - 1)

SEVEE
1| TgEEaR | 202 4 EET 1 0.248 | 0.211 | =xfwRwra
2 | TUHREAR | 162 6 EE 3 2.283 | 0.137 | =t
3 | TETHRAR 28 5 EED 2 0.450 | 0.013 | =rfFTa
FASGT= | 2.981 | 0.361
4 FATEET 249 610 EED 283 0.155 | 0.091 | =afra
5 FATEET 277 609 EED 282 0.370 | 0.114 | =
6 FATET 66 608 EED 281 0.175 | 0.056 | =afrd
7 FATEET 48 607 EED 280 0.155 | 0.103 | =rfmra
Fa&s= | 0.855 | 0.364
8 TS 43 185 ez - I - 0.105 | 0.038 | =rfFTa
9 TS 270 186 EED 143 0.410 | 0.046 | =rfFTd
10 ATIEHA 8 190 EE] 146 0.319 | 0.047 | =xfwTa
11 ATIHYA 44 349 kET 279 0.190 | 0.038 | =fFmE
Fa&T=| 1.024 | 0.169
12 TaTEel | 486/132 355 EED 291 0.225 | 0.001 | =¥
13 TRl | 486/205 351 EED 287 1.387 | 0.013 | =afemma
14 TATFET 486/1 350 EED 286 0.631 | 0.081 | =rfFTa
15 TIEET 31 349 EED 285 0.526 | 0.014 | =fFTa
16 EREE Tl 197 348 EED 284 0.387 | 0.011 | =rfFTa
17 TUvHeT | 486/114 334 afea - 1.048 | 0.082 | =fFTd
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18 TITRT 467 333 RIS - 0.457 0.054
19 ERECA] 177 331 EET 269 0.340 0.057
20 qITRT 486/37 330 EET 268 1.294 0.100
21 qITRT 347 329 EET 267 0.170 0.081
22 TITHT 244 328 EET 266 0.486 0.029
23 qITRT 286 323 EET 261 1.065 0.042
24 ERECTA] 69 322 EET 260 1.483 0.259

FAST= | 9499 | 0.824

25 | giafiErg 115 674 qTE R - I - 0.135 | 0.034
26 | giafier 92 677 qTE R - I - 0.938 | 0.150
27 | wAtEeRgT | 283 757 qT2E arRE - |l - 0.312 | 0.072
28 | #iafigregr | 649/303 757/2010 | A¥E ZrRE - I - 0.116 | 0.022
29 | | _ 649/246 761 g A - |l - 0.261 | 0.048
30 | #iafiggr | 649/456 762 qTE R - I - 0.241 | 0.040
31 | wiafiggy | 649/456 767 qTE I - I - 0.099 | 0.011
32 | HiatHERT 349 768 AR IHE - I - 0.240 | 0.023
33 | AR 349 770 S A - I - 0.099 | 0.010
34 | SRR 364 771 HTE THHA - I - 0.080 | 0.004
35 | FiatHERIX 37 773 AR IHE - I - 0.075 | 0.001
36 | HIAEERTE 81 774 HqE A - I - 0.087 | 0.001

FA@T= | 2.683 | 0.416

37 AEATST 70 260 EET 126 0.300 0.005
38 AIET 147 261 EET 127 0.125 0.018
39 AT 148/67 262 EET 128 0.722 0.022
40 AT 148/96 263 EET 129 0.416 0.088
41 AIET 148 274 EET 138 0.147 0.024
42 AETIET 63 275 EET 139 0.045 0.033
43 AIET 10 276 EET 140 0.029 0.029
44 AIET 116 277 EET 141 0.545 0.023
45 AETIET 148/70 279 AT A - I - 0.036 0.034
46 AEATST 149/31 280 EET 142 0.130 0.046

47 ATIET 149/24 281 EET 143 0.131 0.008




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

48 ArETET 91 282 TS STHA - I - 0.047 | 0.028
49 ATETTET 148/79 283/454 EE7 144/171 | 0.483 | 0.147
50 ArETET 148/98 300 EE7 158 0.275 | 0.015
FaaT= | 3.431 | 0.520
51 | adaqe 268 300 EE7 25 0.043 | 0.018
52 | TEgAT 104 301 EE7 26 0.043 | 0.013
53 | WEdaqe | 350/440 302 LK) - 0.077 | 0.026
54 | WEgaqE | 350/440 303 AT - I - 0.335 | 0.022
55 | Edaqe | 350/440 313 T - 0.100 | 0.012
FaaT=| 0.598 | 0.091
56 CEIE] 56 501 EE7 197 0.486 | 0.039
57 CEIE] 102 500 EED 196 0.160 | 0.067
58 CEIE] 56 499 EE7 195 0.260 | 0.021
59 CEIE] 85 491 EE7 194 0.140 | 0.006
60 CEIE] 125 490 EED 193 0.096 | 0.039
61 CEIE] 257/15 489 EE7 192 0.327 | 0.004
Fa&T=| 1469 | 0.176
62 | FATIEY 143 434 FTAHEA - I - 0.095 | 0.017
Fa &= | 0.095 | 0.017
63 EIEUIES 31 159 FISHRE - | 0.443 | 0.002
64 areErE | 321/1732 160 qe - | 0.095 | 0.058
65 T | 321/2669 | 160/3374 qe - | 0.033 | 0.024
66 arepTE | 321/2128 | 160/3552 qE - | 0.033 | 0.022
67 I | 321/1538 | 161/3139 qe - | 0.257 | 0.121
68 TIeErE | 321/2804 10173139/ qE - | 0.041 | 0.012
3237
69 T | 321/1775 16;/23;239/ AT 0.035 | 0.035
70 e | 321/1821 10173139/ qE - | 0.022 | 0.016
3325
71 T | 321/1982 10173139/ qve - | 0.026 | 0.026
3446
72 I | 321/2014 | 161/3476 qE - | 0.028 | 0.010
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73 EIEUIES 321/1538 1335/1694 e AFAA - | 0.086 0.059
1335/1694/

74 EIEUIES 321/1915 3392 AT T8 - | 0.089 0.024
1335/1694/

75 | areprE | 321/1821 T THE - | 0.044 | 0.014

3326

76 EIGUIE] 538 1339 R I - | 0.495 | 0.167

77 EIEUIES 225 1349 AT A - | 0.260 0.061

78 EIEUIES 538 1345 e AFAA - | 0.954 0.076

79 EIEUIES 455 1344 AT A - | 0.648 0.058

80 EIEUIE 538 1399 YR A - | 0.295 | 0.078

FaaT= | 3.881 0.863

81 EREKES 36 142 EE] 96 0.180 | 0.011
82 ERLIES 48 139 EE] 93 0.522 | 0.012
83 ERERES 56 138 EED 92 0.122 0.009
84 ERELRS 18 137 EE] 91 0.407 | 0.041
85 EEELES 52 136 EED 90 0.308 | 0.110
86 ESERES 107 122 afaa - 0.213 0.110
87 EREKES 59 121 EE7 79 0.065 | 0.031
88 ESERES 49 120 EET 78 0.056 0.026
89 ESERES 22 119 EED 77 0.045 0.020
90 T | 122/167 118 EED 76 0.068 | 0.030
91 EEELE 45 117 EED 75 0.205 | 0.081

FAaT=| 2.191 | 0.481

qE T IHAA

92 HELEEY 119 463 | - 0.182 | 0.063

W@W= 0.182 0.063

93 [ECIER S 216 176 afad - 1.010 | 0.864
TE T STHHAA

94 [EEIER K 282/259 195/970 | - 0.670 | 0.005
qE T IHAA

95 IELIES:ES 70 196 | - 0.600 | 0.026
TE T STHHAA

96 e 282/151 197 - 0.112 | 0.051

97 [ELCIRSES 261 202 AT - I - 0.015 | 0.015
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98 faremege 261 203 AT - | - 0.060 | 0.060 | =rfewra
99 [ECIESES 144 204 FATSTRHA - | - 0.186 | 0.048 | =fFma
Fa&T=| 2.653 | 1.069
TE T IR
100 | srsTaTiesT 20 280 L - 0.040 | 0.030 | =fFTa
101 | srsvartesT 281 e - I - 0.050 | 0.050 | =rfewra
102 | srsartesT 287 CIEH - 0.015 0.015 | =af~ra
150
103 | srs¥artest 288 e - |l - 0.050 | 0.046 | =af~mra
104 | srsTaTiesT 290 IF 181 0.472 | 0.068 | =rfemra
105 | srs¥artest 293 292 EET 183 0.238 | 0.045 | =xfxmra
FaaT= | 0.865 | 0.254
106 EURI) 249/198 546/1072 ATSHEA - I - 0.065 | 0.065 | =rfeFra
107 T 249/12 546/899 FTAEHET - I - 0.060 | 0.060 | =T
108 T 249/13 546/900 AT - | - 0.060 | 0.060 | =afFTa
109 T 249/232 546/1099 ATSHAA - I - 0.055 | 0.004 | =rfeFra
FaaT=| 0.240 | 0.189
YT qL I
1 THTHEAIL 0.361 3
2 FENTIET 0.364 4
3 ATSHYA 0.169 4
4 TR 0.824 13
5 GISIEEI TS 0.416 12
6 ATTIST 0.520 14
7 LIECERES 0.091 5
8 eateT 0.176 6
9 AILATIGY 0.017 1
10 EICUIE] 0.863 18
11 ESELLY 0.481 11
12 LEEEES 0.063 1
13 %‘&ﬂ'{"{{ 1.069 7
14 ASTTIET 0.254 6
15 AT 0.189 4
o7 8 = 5.857 109

[®T. . CE/CON/II/BBS/LA/3rd line BHC-VZM/Radhamohanpur to Dungamal]
ST FAT A, q&T St (Fwior-11)
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MINISTRY OF RAILWAYS
(East Coast Railway)
NOTIFICATION
Notice under Section 20A of the Railways Act-1989

S.0. 1116(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways
(Amendment) Act, 1989 (24/89) (here in after referred as the said Act), the Central Government, after being satisfied
that for the public purpose, the Land, brief description of which is given in the schedule annexed here to, is required in
Khurda district of Odisha state for the execution of the Special Railway Project, namely “3rd line between Nirgundi —
Barang (22 Km) & Khurda Road - Vizianagaram (363 Kms) of newly sanctioned 3rd line between Bhadrak-
Vizianagarm project (525Km)” under Khurda Road and Waltair Division of East Coast Railway in the State of Odisha
and Andhra Pradesh.” hereby declares its intention to acquire such land.

Any person interested in the said land may within a period of thirty days from the date of publication of the
notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under sub-
section (1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Land Acquisition Officer, Khurda, State -
Odisha for “3rd line between Nirgundi — Barang (22 Km) & Khurda Road - Vizianagaram (363 Kms) of newly
sanctioned 3rd line between Bhadrak-Vizianagarm project (525Km)” under Khurda Road and Waltair Division of East
Coast Railway in the State of Odisha and Andhra Pradesh.” in writing and shall set out grounds thereof, and
competent authority shall give the objector an opportunity of being heard, either in person or through a legal
practitioner, and may, after hearing all such objections and after making such further inquiry, if any, as the competent
authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of section 20D of the said Act shall be
final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of land (Annexure-l) (attached here with) to be acquired in Khurda district of Odisha state,
with or without structures, for the Special Railway Project, namely “3rd line between Nirgundi — Barang (22
Km) & Khurda Road - Vizianagaram (363 Kms) of newly sanctioned 3rd line between Bhadrak - Vizianagarm
project (525Km)” under Khurda Road and Waltair Division of East Coast Railway in the State of Odisha and
Andhra Pradesh.”

Annexure-l

Total | Area to

I\SI:;. Village Name K;;z.ta Plot No. Kissam of Land CI;?)KA Airnea acql:ljre d nglel:f
Acre | in Acre
1 RADHAMOHANPUR 202 4 CHAKA 1 0.248 0.211 PRIVATE
2 RADHAMOHANPUR 162 6 CHAKA 3 2.283 0.137 PRIVATE
3 RADHAMOHANPUR 28 5 CHAKA 2 0.450 0.013 PRIVATE
TOTAL | 2.981 0.361
4 PHULAGORADA 249 610 CHAKA 283 0.155 0.091 PRIVATE
5 PHULAGORADA 277 609 CHAKA 282 0.370 0.114 PRIVATE
6 PHULAGORADA 66 608 CHAKA 281 0.175 0.056 PRIVATE
7 PHULAGORADA 48 607 CHAKA 280 0.155 0.103 PRIVATE

TOTAL | 0.855 0.364

8 BAUNSAMULA 43 185 SARADA 11 0.105 0.038 PRIVATE

9 BAUNSAMULA 270 186 CHAKA 143 0.410 0.046 PRIVATE

10 BAUNSAMULA 8 190 CHAKA 146 0.319 0.047 PRIVATE
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11 BAUNSAMULA 44 349 CHAKA 279 0.190 | 0.038 | PRIVATE
TOTAL | 1.024 | 0.169
12 PATHARAKATA 486/132 355 CHAKA 291 0.225 | 0.001 | PRIVATE
13 PATHARAKATA 486/205 351 CHAKA 287 1387 | 0.013 | PRIVATE
14 PATHARAKATA 486/1 350 CHAKA 286 0.631 | 0.081 | PRIVATE
15 PATHARAKATA 31 349 CHAKA 285 0.526 | 0.014 | PRIVATE
16 PATHARAKATA 197 348 CHAKA 284 0.387 | 0.011 | PRIVATE
17 PATHARAKATA 486/114 334 PATITA - 1.048 | 0.082 | PRIVATE
18 PATHARAKATA 467 333 PATITA - 0.457 | 0.054 | PRIVATE
19 PATHARAKATA 177 331 CHAKA 269 0.340 | 0.057 | PRIVATE
20 PATHARAKATA 486/37 330 CHAKA 268 1294 | 0.100 | PRIVATE
21 PATHARAKATA 347 329 CHAKA 267 0.170 | 0.081 | PRIVATE
22 PATHARAKATA 244 328 CHAKA 266 0.486 | 0.029 | PRIVATE
23 PATHARAKATA 286 323 CHAKA 261 1.065 | 0.042 | PRIVATE
24 PATHARAKATA 69 322 CHAKA 260 1.483 | 0259 | PRIVATE
TOTAL | 9.499 | 0.824
SARAD
25 | SANTASINGHARPUR 115 674 DOFASAL - 11 - 0.135 | 0.034 | PRIVATE
SARAD
26 | SANTASINGHARPUR 92 677 DOFASAL - 11 - 0.938 | 0.150 | PRIVATE
SARAD
27 | SANTASINGHARPUR 283 757 DOFASAL - 111 - 0312 | 0.072 | PRIVATE
28 | SANTASINGHARPUR | 649/303 757/2010 SARAD 0.116 | 0.022 | PRIVATE
DOFASAL - I ) : :
SARAD
29 | SANTASINGHARPUR | 649/246 761 DOFASAL - 11 - 0261 | 0.048 | PRIVATE
SARAD
30 | SANTASINGHARPUR | 649/456 762 DOFASAL - 11 - 0241 | 0.040 | PRIVATE
SARAD
31 | SANTASINGHARPUR | 649/456 767 DOFASAL - 11 - 0.099 | 0.011 | PRIVATE
SARAD
32 | SANTASINGHARPUR 349 768 DOFASAL - II - 0.240 | 0.023 | PRIVATE
SARAD
33 | SANTASINGHARPUR 349 770 DOFASAL - 11 - 0.099 | 0.010 | PRIVATE
34 | SANTASINGHARPUR 364 771 SARAD 0.080 | 0.004 | PRIVATE
DOFASAL - 11 ) : :
SARAD
35 | SANTASINGHARPUR 37 773 DOFASAL - 11 - 0.075 | 0.001 | PRIVATE
SARAD
36 | SANTASINGHARPUR 81 774 DOFASAL - 11 - 0.087 | 0.001 | PRIVATE
TOTAL | 2.683 | 0.416
37 AMBAPADA 70 260 CHAKA 126 0.300 | 0.005 | PRIVATE
38 AMBAPADA 147 261 CHAKA 127 0.125 | 0.018 | PRIVATE
39 AMBAPADA 148/67 262 CHAKA 128 0.722 | 0.022 | PRIVATE
40 AMBAPADA 148/96 263 CHAKA 129 0.416 | 0.088 | PRIVATE
41 AMBAPADA 148 274 CHAKA 138 0.147 | 0.024 | PRIVATE
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42 AMBAPADA 63 275 CHAKA 139 0.045 0.033 PRIVATE
43 AMBAPADA 10 276 CHAKA 140 0.029 0.029 PRIVATE
44 AMBAPADA 116 277 CHAKA 141 0.545 0.023 PRIVATE
45 AMBAPADA 148/70 279 D O?;:l;if m - 0.036 0.034 PRIVATE
46 AMBAPADA 149/31 280 CHAKA 142 0.130 0.046 PRIVATE
47 AMBAPADA 149/24 281 CHAKA 143 0.131 0.008 PRIVATE
ARAD
48 AMBAPADA 91 282 DOiASAL m - 0.047 0.028 PRIVATE
49 AMBAPADA 148/79 283/454 CHAKA 144/171 | 0.483 0.147 PRIVATE
50 AMBAPADA 148/98 300 CHAKA 158 0.275 0.015 PRIVATE
TOTAL | 3.431 0.520
51 GOBARDHANPUR 268 300 CHAKA 25 0.043 0.018 PRIVATE
52 GOBARDHANPUR 104 301 CHAKA 26 0.043 0.013 PRIVATE
53 GOBARDHANPUR 350/440 302 NALA - 0.077 0.026 PRIVATE
54 GOBARDHANPUR 350/440 303 JALASAYA -1I - 0.335 0.022 PRIVATE
55 GOBARDHANPUR 350/440 313 NALA - 0.100 0.012 PRIVATE
TOTAL | 0.598 0.091
56 DHUANLA 56 501 CHAKA 197 0.486 0.039 PRIVATE
57 DHUANLA 102 500 CHAKA 196 0.160 0.067 PRIVATE
58 DHUANLA 56 499 CHAKA 195 0.260 0.021 PRIVATE
59 DHUANLA 85 491 CHAKA 194 0.140 0.006 PRIVATE
60 DHUANLA 125 490 CHAKA 193 0.096 0.039 PRIVATE
61 DHUANLA 257/15 489 CHAKA 192 0.327 0.004 PRIVATE
TOTAL | 1.469 0.176
62 SARALAPADAR 143 434 BAJEFASAL - 11 - 0.095 0.017 PRIVATE
TOTAL | 0.095 0.017
63 BALUGAON 31 159 BAJEFASAL - 111 0.443 0.002 PRIVATE
64 BALUGAON 321/1732 160 SARAD -1 0.095 0.058 PRIVATE
65 BALUGAON 321/2669 160/3374 SARAD -1 0.033 0.024 PRIVATE
66 BALUGAON 321/2128 160/3552 SARAD -1 0.033 0.022 PRIVATE
67 BALUGAON 321/1538 161/3139 SARAD -1 0.257 0.121 PRIVATE
68 BALUGAON 321/2804 | 161/3139/3237 SARAD -1 0.041 0.012 PRIVATE
69 BALUGAON 321/1775 | 161/3139/3292 GHARBARI 0.035 0.035 PRIVATE
70 BALUGAON 321/1821 | 161/3139/3325 SARAD -1 0.022 0.016 PRIVATE
71 BALUGAON 321/1982 | 161/3139/3446 SARAD -1 0.026 0.026 PRIVATE
72 BALUGAON 321/2014 161/3476 SARAD -1 0.028 0.010 PRIVATE
73 BALUGAON 321/1538 1335/1694 DOSFil;AAﬁ I 0.086 0.059 PRIVATE
74 BALUGAON 321/1915 | 1335/1694/3392 DOSFl:l;AAﬁ I 0.089 0.024 PRIVATE
75 BALUGAON 321/1821 | 1335/1694/3326 DOSFé\I;:]I), o1 0.044 0.014 PRIVATE
76 BALUGAON 538 1339 SARAD 0.495 0.167 PRIVATE

DOFASAL -1
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77 BALUGAON 225 1349 D OSFé\I::]IDJ 1 0.260 0.061 PRIVATE
78 BALUGAON 538 1345 D OSFAAIZAA?E 1 0.954 0.076 PRIVATE
ARAD
79 BALUGAON 455 1344 DOSFASAL I 0.648 0.058 PRIVATE
80 BALUGAON 538 1399 D OSFIZRSIZII)J 1 0.295 0.078 PRIVATE
TOTAL | 3.881 0.863
81 INJANPUR 36 142 CHAKA 96 0.180 0.011 PRIVATE
82 INJANPUR 48 139 CHAKA 93 0.522 0.012 PRIVATE
&3 INJANPUR 56 138 CHAKA 92 0.122 0.009 PRIVATE
84 INJANPUR 18 137 CHAKA 91 0.407 0.041 PRIVATE
85 INJANPUR 52 136 CHAKA 90 0.308 0.110 PRIVATE
86 INJANPUR 107 122 PATITA - 0.213 0.110 PRIVATE
87 INJANPUR 59 121 CHAKA 79 0.065 0.031 PRIVATE
88 INJANPUR 49 120 CHAKA 78 0.056 0.026 PRIVATE
89 INJANPUR 22 119 CHAKA 77 0.045 0.020 PRIVATE
90 INJANPUR 122/167 118 CHAKA 76 0.068 0.030 PRIVATE
91 INJANPUR 45 117 CHAKA 75 0.205 0.081 PRIVATE
TOTAL | 2.191 0.481
92 GABAPADAR 119 463 ]igllj:]S)AJf FIA - 0.182 0.063 PRIVATE
TOTAL | 0.182 0.063
93 BIDHARPUR 216 176 PATITA - 1.010 0.864 PRIVATE
94 BIDHARPUR 282/259 195/970 ?D%I;iziﬁlj? - 0.670 0.005 PRIVATE
ARAD JALA
95 BIDHARPUR 70 196 ?) OFA S/iL 1 - 0.600 0.026 PRIVATE
ARAD JALA
96 BIDHARPUR 282/151 197 ?)OFAS/iL 1 - 0.112 0.051 PRIVATE
97 BIDHARPUR 261 202 JALASAYA - 11 - 0.015 0.015 PRIVATE
98 BIDHARPUR 261 203 BAJEFASAL -1 - 0.060 0.060 PRIVATE
99 BIDHARPUR 144 204 BAJEFASAL -1 - 0.186 0.048 PRIVATE
TOTAL | 2.653 1.069
100 ATHARABATIA 20 280 ]S)g};ils) Ajf Ijﬁ - 0.040 0.030 PRIVATE
101 ATHARABATIA 281 Sarada I1 - 0.050 0.050 PRIVATE
102 ATHARABATIA 287 NALA - 0.015 0.015 PRIVATE
103 ATHARABATIA 10 288 Sarada II - 0.050 0.046 PRIVATE
104 ATHARABATIA 290 CHAKA 181 0.472 0.068 PRIVATE
105 ATHARABATIA 293 292 CHAKA 183 0.238 0.045 PRIVATE
TOTAL | 0.865 0.254
106 DUNGAMAL 249/198 546/1072 BAJEFASAL - 11 - 0.065 0.065 PRIVATE
107 DUNGAMAL 249/12 546/899 BAJEFASAL -1I - 0.060 0.060 PRIVATE
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108 DUNGAMAL 249/13 546/900 BAJEFASAL - 11 - 0.060 0.060 PRIVATE

109 DUNGAMAL 249/232 546/1099 BAJEFASAL - 11 - 0.055 0.004 PRIVATE

TOTAL | 0.240 0.189

Village wise Abstract
SI. No. Village Area to b::;cequired in Total No. of Plots

1 RADHAMOHANPUR 0.361

2 PHULAGORADA 0.364

3 BAUNSAMULA 0.169

4 PATHARAKATA 0.824 13
5 SANTASINGHARPUR 0.416 12
6 AMBAPADA 0.520 14
7 GOBARDHANPUR 0.091

8 DHUANLA 0.176 6
9 SARALAPADAR 0.017 1
10 BALUGAON 0.863 18
11 INJANPUR 0.481 11
12 GABAPADAR 0.063 1
13 BIDHARPUR 1.069 7
14 ATHARABATIA 0.254 6
15 DUNGAMAL 0.189 4

Total Area = 5.857 109

[F. No. CE/CON/II/BBS/LA/3rd line BHC-VZM/Radhamohanpur to Dungamal]
AJAYA KUMAR SAMAL, Chief Engineer (Con-II)
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